
NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
CHENNAI BENCH 

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

DAILY CAUSE LIST DATED 18.11.2021 (THURSDAY) 

(VIRTUAL MODE) 

After rising of 02.00 PM Bench of Court II 

 

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and Hon’ble Mr. Kanthi Narahari, Member (Technical) 

 

For Withdrawal 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for Respondents 

1. Comp App 

(AT)(CH)(Ins) 

No. 266/2021 

State Bank of India 

V 

Prathyusha Resources and P Ltd 

Sri & Associates  

 

For Admission (Fresh Case) 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for Respondents 

2. Comp App 

(AT)(CH)(Ins) 

No. 264/2021 

& IA No. 

564/2021 

V.K. Abdul Rahim 

V  

Jasin Jose & Anr 

Babu 

Karukapadath 

Arya Raghunath 

 

 

For Admission (After notice) 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for Respondents 

3. Comp App 

(AT)(CH)(Ins) 

No. 227/2021 

Mamta Binani RP 

V 

SREI Multiple Asset Investment Trust-Vision India Fund 

& Anr 

Arjun Asthana 

Sidharttha Sharma 

Ujjaini Chatterjee 

R1 Notice Served on 11/10/2021 

R2 Notice Served on 18/10/2021 

 

For Hearing 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for Respondents 

4. Comp App 

(AT)(CH)(Ins) 

No. 33/2021 

Prathikantham Gunavardhan Raju 

Vs 

Innovative Studios & another 

WITH 

Shahbaaz Husain 

 

B. Dhanaraj R1 

R. Sivaraman - R2 

 

5. Comp App 

(AT)(CH)(Ins) 

No. 36/2021 

Prathikantam Gundavardhan Raju 

Vs 

Liquidator of M/s. Innovative Studios Private Limited 

and another  

Shahbaaz Husain B. Dhanaraj R1 

R. Sivaraman - R2 

 

6. TA No. 

44/2021 

(Comp App 

(AT)(Ins) No. 

328/2020) 

Vinod Kothari 

V 

State Bank of India & Anr 

Kartik Malhotra 

Santhanam 

Swaminadhan 

S. R. Rajagopalan 

Ms. Preethi Arasu 

Rajiv Roy 

Rachit Ranjan 

Avrojyoti Chatterjee 

Ms Jayashree Saha – R1 

Vikram Hegde 

Shantanu Lakhotia- R2 

 

Copy to:  

By the order of Hon’ble Member (J) 

1. Notice Board                                                                           

2. Website: www.nclat.nic.in                                                                                                                                         (Chennai Bench) 

For Assistance,         

 1.Dy.Registrar   - PH No. : 044-2888 0500 

         CELL      : 9940225692 

 

2.Court Officer  - PH No. : 044-2888 0450 

             CELL      : 9445892169 

 

http://www.nclat.nic.in/

